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tember 30# 1981 thc Government has, on 
different occasions, both verbally and in 
writing asked the Pakistan Government 
to return the apprehended hijackers.

(b) President Zia has given an assu­
rance that the hijackers would be returned 
to India after interrogations were over. 
However, this assurance is yet to be im­
plemented.

(c) and (d) It wag taken up again 
during Foreign Secretary’s visit to Pakis­
tan in August, 1982. Government are 
pursuing the matter with the Government 
of Pakistan.

Scholarships to Scheduled Castes/Sche­
duled Tribes Students

3010. SHRI ANANTHA RAMULU 
MALLU: Will the Minister of EDU­
CATION AND CULTURE be pleased to 
state:

(a) whether it is a fact that Govern­
ment have recently decided to give more 
benefits to the students of Scheduled 
Castes and Scheduled Tribes during the 
current financial year.

(b) if so, the details regarding the 
amount sanctioned for this purpose; and

(c) the number of students belonging 
to Schedule^ Castes and Scheduled Tribes 
who will be benefited with these scholar­
ships?

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CUL1URE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): (a) to (c) 
A statement indicating further benefits 
given to the Scheduled Castes and Sche­
duled Tribes students under the scholar­
ship schemes operated by the Ministry of 
Education and Culture and Ministry of 
Home Affairs is laid on the Table of the 
House. {Placed in Library. See No. 
5554/72].
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"Theft of Railway Goods in Sikohabad, 
Northern Railway

*3012. SHRI DAYA RAM SHAKYA: 
Will thc Minister of RAILWAYS be 
pleased to state:

(a) whether it is a fact that some time 
ago the Shikohabad Civil Police had 
received large quantity of stolen railway 
goods in Shikohabad (Northern Railway);

(b) whether it is a fact that the theft 
at Shikohabad was committed with the 
connivance of G.R.P. and R P F. otficial;

(c) if not, why could it not be prevent­
ed by R.P.F. and the reasons for its in­
ability to work out the theft cases;

(d) whether involvement of some of 
the senior officers have come to light and 
a diary recovered which contained details 
of distribution of money among the 
officers connected with theft; and

(e) the details of the immediate action 
taken?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA­
MENTARY AFFAIRS (SHRI MALLi- 
KARJUN): (a) In thc month of July,
1982, Civil Police, Shikohabad recovered 
some pig iron> G.I. Pipes and Drums con­
taining diesel oil etc. suspected to be 
stolen from railway and a country made 
pistol;

(b) ano (c) Connivance, if any, of 
G.R.P./R.P.F, will be determined on the 
completion of the investigation of the 
cases registered by the Police;

(d) and (e) During the course of in­
vestigation, Police recovered note books 
containing some entries relating to money 
transactions. From these entries, it ap­
pears that sonu; Government employees, 
mentioned by rank, were involved in 
such transactions. The concerned police 
authorities have been requested to investi­
gate the cases thoroughly and identify 
the officers involved in the transactions. 
Necessary action would be taken in the 
light of the result of Police investigation. 
Meanwhile. the R.P.F. staff posted at 
Shikohabad and the OC/RPF/Etawah 
having jurisdiction over Shikohabad have 
already been transferred.
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